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I,Rq‘b“‘:’}‘qv‘m Ry son/aapater/w€ of ... 2 (’WJ‘H’\%U, Simgh
98RO ... years, belonging to

service and presently working as EMHG’TV—H"*Q‘Qso“'?MxP%

glve herain below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and depandants*;

A, Detalls of moyable assets

(.&sséts in j:nm't' name indlcating the extent of joint ownership will also have to be

given)

5r ] -Mptinn ' Saif fﬁpﬁgﬁn Dependant-L “Ddbamia_nt-z ‘bppmdiﬁi-_r

Ko, _ N Mame Name Etc. Merme |
(i) {Cash _ Kﬁm PrhKi
; | Soeon 2 Soop : - _

(i) | Depostis in |
: m%t ggsafg‘:l 100000 { ggoml_
 Won-Banking - ‘
Financial
Companies

(iii} | Bonds, : :
- | Debentures and- 1 : _— e e
Shares in - ; i

companies

9

{Iv} | Other financial
institutions, c
NSS, Postal LT
Savings, LIC So,000
Policies, ebe

| (v} | Motor Vehides : '
(detalls of LMy | Hewu
make, etc.)

(1) | Jewellery (give 't'rm-H U1ald

details of
weight and | 190§ )oo g

valug) S Lakds| € Lakle

{vli) | Other assets, 4

such as values e — =
of claims /
interests

Note: Value of Bonds / shares / Debentures as |:'uer the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means @ person substantially dependent on the income of the
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Detajls of Immovable assels

[Note: Properties in joint ownership indicating the extent of joint cwnership will

also have to be indicated]

Sr. Description
M.

1 Seif |
.. Nams(S)

' Agricultural Land

- Location{s)

- Survey number(s)
- Extent (Total
measurement) |
-Current market value |

(i)

‘Spouse |
Mame

Dependant-1 | Dependant-2
i Hame

Dependant-3
Ete, Name

(i} | Non- Agrlcultural Land
- Locatlon(s) :
- Survey number(s)

- Extent (Total
measurement)

market value

(i) | Bulldings {Commercial
——|-and residential}

Location(s)

= Survey /door

number(s)

- Extent {Total

measurement)

- Cumrent market

value =

3 BHK

Flot i

30 ok

(iv) 'Houseﬁ / Apartments,
ate.

- Location{s}

= Survey fdoor
number(s)

- Extent [Total
measurement)

= mﬁt maﬂ«!t
value

{irj Others {such as

interest In property)

(2)

institutions and government dues:-
[Note : Please glve separate details for each item})

1 give herein below the details of my liabilities / overdues to public financial

electricity

[ Sr, | Dezcripton Name & address of Bank / | Amount cutstanding as
No. Financial Institutions{e) / TR
Department (&) =
(a) | (i} Loans from Banks Bank OF Pawrodsa q Loz

(i1} Loans from financial
institutions 7 e

| (iily Government Dues:
{a) dues to departments s
dealing with government
accommedation
(b} dues to departments
dealing with supply of B
water :
(c) dues to departmants
dealing with supply of st

Raby %M/kw %’“”3_‘




| deallng with telephones ¥ -
(e} dues to departments
dealing with government —
transport (Including
aircraft and helicopters) e +- -
H {F} Other dues, If any

{b) (i} Income Tax including
surcharge [Also indicate
the assessment year upto | FFUVUPKO 410 Oy e
"I which Income Tax Return ; -
flled. Glve also Permanent
Account Number (FAN)]
| (IF) Wealth Tax {Also
Indicate the assessment — —_—
year upto which Wealth
Tex return filed.]
{lii} Sales Tax [Only in
case of proprietary
business]
| (iv) Property Tax

gorpeRaN to. - [ 60046 Y ] 952

Gender ol DR L
Date of Birth e s [0 61119 18] ] wommmm
s r €|

{Full Name e.g. B.A.S.-Blhar Administrative Service,
B.S.S.- Bihar Secretarlat Service etc.)
Home District S S

I hereby deciare that the abaire detsils ara' true to the best of my
knowledge and belief,

4
Signature QQ‘?’]%’?\‘;"A—N ...... 4

Name of Employee: RA-!bl&HﬁN! . .. AR KOMAR
Place:.... LOAA Designatiqn:.,,...%..Z.';S,?R.'Iz.,....‘ﬂ.fﬂﬂ:ﬁ.p'
" L
Date:,....'ﬁ.f}.?m}.?r.‘.’:’-i Department:... VAR NIDHAN SAOHA, PATHA
Mote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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